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171. SHRlM.V.V.S.MUR'mi: 
SHRISRIBALLAV PANI- 
GRAHI:

With* PRME MINISTER tM plMsad 
toMto:

M  ttw dMaOs ol tlw crilsite adoptad by 
iw  Union Govwnmwit to classify Public 
Sador UndarMkings as sick or unviaUa;

(b) whalhar tha Govammant havain- 
danlMiad any PubHe Sador Undertakings 
undartha abova notad two haads; and

(c) whalhaf any such undartakings in 
■tuiiad In Andhra Pradash in ganaral and 
VMihapalnain In partteular?

THE MMISTER OF STATE IN THE 
MMSTRY OF WDUSTRY (SHRL P.K. 
THUNGON): (a)Govammani hava dacUad
10 laiar tha sick pubic sactor anlaiprisas to 
•ta Board lor Industrial and Financial Ra- 
eonslnidion by amandbig axlsting piovi- 
aiona of tha Sick Industrial Companias 
(Spadai Proviskins) Act 1985. As par pfovi* 
alonsafthiBAd.sieknasshasbaan dafinad 
as r̂ick industrial company* means an in­
dustrial company (baing a oompany ragis* 
tsfad for not iaas than savan yaars) which 
haaatlha andd any flnandalyaar accumu* 
Mad loasaa aqual to or axcaa(fing its antira 
natvRNlhandhas alwsuffaradcashtossas 
insudifinandalyaarand tha financial yaar 
Immadlataly pracadkig such financial yaar*.

(b) and (c). Basad on tfw partormanoa 
of Pubic Sactor Entarprisas upto tha yaar 
1989 90 and basad on tha provisions d  
■IdBWM  codainsd In tha abova Act, 50
n iO K  OmMM CmMprMl CWI D9 CaMQO*
liaad as skk. oU d  whfch 2 hava thwr 
i»jl<aiiaddllnsi ilMdsdinAndhraPradash.

A a a la ta n c a  fo r  S a ttin g  u p  C o k I  S lo r a g a  

C o m p ia x a s

172. SHRI M.V.V.S.MURTHI: win tha 
PRIMS MINISTER ba plaasad to stata:

(a) whathar thara is any proposal with 
tha Unton Govammant for granting financial 
assistanoa tha Govammant ‘AganciasA>thar 
insthuttons for satting up cokt storage com­
piaxas required for processing Agricultural 
Marine produces for export; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI UTTAMBHAIH. PATEL); (a) No. Sir.

<b) Does not arise.

Pay Package Deal

173. SHRI RAM KAPSE: WiH tha Min­
ister dURBANOEVELOPMENTbepleasad 
torefer to the reply given on 8 August, 1990 
to Unstanred Question No. 304 and stata:

(a) whether the “Pay package dear 
intnxlucad in CPVtn) has nd been extended 
to Mutisterial. Drawing, and Class IV staff 
though a laige number d  staff mambara 
hava baan working there on tha same posts 
lor more than 10 to 20 yaars without promo­
tion; and

if so. tha reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) and (b). 
Orders regarding pay package dad In ra­
sped of Junior Engineers and Sadlonai 
Offioefs (HortL) have been issued keeping 
inviawlha raoommanddlonsd Fourth P^r 
Comfliisaion for having two pay-seaias lor 
Junior Ertgineers and S. Os. (Hort) and the




